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INCOME TAX APPELLATE TRIBUNAL: KOLKATA ZONE: KOLAKTA = ¢ 2, 3
“a\ CONSTITUTION OF KOLKATA BENCHES FROM 19/01/2026 TO 22/01/2026 ')4/ _ 6'3 “
[ 23/01/2026 (Friday) is Gazetted Holiday | S Sy

’ “SMC” Shri Duvvuru R L Réddy, Vice-President (KZ) Court Room [ B!
| Bench (Hybrid Court Hearing at 10.30 A.M.) ‘ No.1 ‘
| (Hybrid) J
‘ “Patna” Shri Duvvuru R L Reddy, Vice-President (KZ)‘ i [ Court 'Roomnl
- (SMC & Division) & | No.1 f
| Bench Shri Laxmi Prasad Sahu, Accountant Member ! |
! (Hybrid) (Hybrid Court Hearing after completion of “SMC” Bench)
r “Guwahati” Shri Duvvuru R L Reddy, Vice-President (KZ) Court Room |
] Bench & No.1
l (Hybrid) Shri Laxmi Prasad Sahu, Accountant Member
[ (Hybrid Court Hearing after completion of “Patna” Bench)
|
‘ “A" Shri Rajesh Kumar, Accountant Member RS Court Room |

Bench & No.2 ;
. (Hybrid) Shri Pradip Kumar Choubey, Judicial Member
; (Hybrid Court Hearing at 10.30 A.M.) | i
“nr Sljii_R.ajeqla Kumar, Accountant Member e Court Room E
i Bench & No.2 {
i (Hybrid) Shri Pradip Kumar Choubey, Judicial Member i i
E (Hybrid Court Hearing after completion of “A” Bench) ! I
5 “Cuttack” Shri Rajesh Kumar, Accountant Member Court Room '
l Bench & No.2 I
; (Hybrid) Shri Pradip Kumar Choubey, Judicial Member g
(Hybrid Court Hearing after completion of “D” Bench) i
o “B"” Shri Sonjoy Sarma, Judicial Member Court Room i
i Bench & No.3 [
! (Hybrid) Shri Rakesh Mishra, Accountant Member {
' ' (Hybrid Court Hearing at 10.30 A.M.) ‘

il e Shri %on)uv Sarma, Judicial Member 1 Court Room |

1 Bench & \ No.3 !
i {Hybrid) Shri Rakesh Mishra, Accountant Member J J
E (Hybrid Court Hearing after completion of “B” Bench) ’ ;
! “Ranchi” Shri Sonjoy Sarma, Judicial Member F Court Room l
i Bench & | No.3 ‘
' (Hybrid) Shri Ratnesh Nandan Sahay, Accountant Member ‘ #
| {Hybrid Court Hearing at 02.30 P.M. or
i as decided by Competent Authority) |
|




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 19-JANUARY-2026 (MONDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN VIRTUAL HEARING
GOOGLE MEET ID: - GNG-ECRB-ZSA; TIME: - AS PER CONSTITUTION.

Srl | Appeal Number A\s:zglrt. Assessee Name Remarks
1 | ITA 421/PAT/2025 | 2016-17 | [A] RITA DEVI

2 | ITA493/PAT/2025 | 2018-19 | [D] KAMLESH KUMAR

3 CO 1/PAT/2026 2018-19 | [A] KAMLESH KUMAR

4 | ITA 494/PAT/2025 | 2017-18 | [A] SHYAM SUNDER PRASAD

5 | ITA 495/PAT/2025 | 2013-14 | [A] SONA GOLD AGROCHEM PRIVATE LIMITED

6 | ITA 496/PAT/2025 | 2014-15 | [A] SONA GOLD AGROCHEM PRIVATE LIMITED

7 | ITA 497/PAT/2025 | 2015-16 | [A] CHANDRA BHUSHAN ROY

8 | ITA499/PAT/2025 | 2014-15 | [A] PERFECT CONSTRUCTION

9 | ITA 500/PAT/2025 | 2016-17 |[A] PERFECT CONSTRUCTION
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For Assistant Registran
16-Jan-2026|
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IN

COME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 20-JANUARY-2026 (TUESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEET ID: - GNG-ECRB-ZSA; TIME: - AS PER CONSTITUTION.

Srl | Appeal Number A::’:rt' Assessee Name Remarks
1 | ITA 412/PAT/2025 | 2013-14 [A] VIJAY KUMAR JHA
2 | ITA 413/PAT/2025 | 2014-15 [A] VIJAY KUMAR JHA
3 | ITA 414/PAT/2025 | 2015-16 [A] VIJAY KUMAR JHA
4 | ITA 415/PAT/2025 | 2016-17 [A] VIJAY KUMAR JHA
5 | ITA 422/PAT/2025 | 2015-16 | [A] RASHTRIYA SARVAJANIK MELA SAMITI
6 | ITA 502/PAT/2025 | 2015-16 [A] ARUN KUMAR
7 | ITA 503/PAT/2025 | 2019-20 | [D] GHANSHYAM DWIVEDI
8 | ITA 505/PAT/2025 | 2023-24 | [A] HIRA PANNA JEWELLERS
9 | ITA 506/PAT/2025 | 2016-17 [A] MEENA GUPTA
10 | SA 15/PAT/2025 2016-17 | [A] MEENA GUPTA
11 | ITA 507/PAT/2025 | 1996-97 | [D] OM PRAKASH DIWAKAR
12 | ITA 508/PAT/2025 | 2014-15 [A] THE SAMASTIPUR DISTRICT CENTRAL CO-OPERATIVE BANK LTD.
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For Assistant Registran
16-Jan-202




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 21-JANUARY-2026 (WEDNESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEET ID: - GNG-ECRB-ZSA; TIME: - AS PER CONSTITUTION.

Appeal Number Assmt. Assessee Name Remarks

Sri Year

1 | ITA 369/PAT/2024 | 2017-18 [D] KAMLESH KUMAR

2 | ITA 623/PAT/2024 | 2013-14 [D] JAIDAYAL PACKAGING PVT, LTD

3 | ITA 626/PAT/2024 | 2013-14 [A] ANIRUDH KUMAR

4 | ITA 627/PAT/2024 | 2014-15 [A] ANIRUDH KUMAR

> | ITA 628/PAT/2024 | 2015-16 [A] ANIRUDH KUMAR

6 | ITA 629/PAT/2024 | 2016-17 [A] ANIRUDH KUMAR

7 | ITA 56/PAT/2025 | 2011-12 [A] MOHAMMAD SIKANDER RAJA

8 | ITA 65/PAT/2025 | 2014-15 [A] SHREE OM METALS PVT. LTD., KHARSWAN
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For Assistant Registran
16-Jan-2026]




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 22-JANUARY-2026 (THURSDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEET ID: - GNG-ECRB-ZSA; TIME: - AS PER CONSTITUTION.

Assmt.

Yiiar Assessee Name Remarks

Sr|

Appeal Number

1 | TTA 399/PAT/2024 | 2018-19 | [A] THE ANGLO INDIAN EDUCATIONAL SOCIETY OF ST . KAREN'S

2 | ITA 129/PAT/2025 | 2021-22 | [A] RAVI GOENKA

3 | ITA 143/PAT/2025 | 2014-15 |[[A] RAM CHARITRA MANDAL

4 | ITA 144/PAT/2025 | 2015-16 |[A] RAM CHARITRA MANDAL

5 | ITA 145/PAT/2025 | 2016-17 |[A] RAM CHARITRA MANDAL

6 | ITA 193/PAT/2025 | 2002-03 | [A] SATISH KUMAR KESHRI, PATNA

7 | ITA 200/PAT/2025 | 2021-22 |[D] TECHNOCULTURE BUILDING CENTRE PRIVATE LIMITED

8 | ITA 240/PAT/2025 | 2012-13 | [A] PRASAD REFRIGERATION & AGRO INDUSTRIES (P) LTD.

9 | ITA 353/PAT/2025 | 2016-17 |[D] SHAKUNTLA JEWELLERS PRIVATE LIMITED

10 | ITA 360/PAT/2025 | 2019-20 | [A] RAVI JALAN

11 | ITA 362/PAT/2025 | 2016-17 | [A] VINODANI KUMARI

12 | ITA 363/PAT/2025 | 2017-18 |[A] PRAVEEN KUMAR MURARKA

13 | ITA 440/PAT/2025 | 2018-19 | [A] BINAY KUMAR
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For Assistant Registrar
16-Jan-2026




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 20-JANUARY-2026 (TUESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEET ID: - GNG-ECRB-ZSA; TIME: - AS PER CONSTITUTION.

Assmt.

Sr Year

Appeal Number Assessee Name Remarks

1 | ITA 498/PAT/2025 | 2023-24 | [A] ABHISHEK KUMAR

2 | ITA 501/PAT/2025 | 2016-17 | [A] HARSH DEEP BURMAN

3 | ITA 504/PAT/2025 | 2016-17 | [A] INDRONIL GHOSH

4 | ITA 509/PAT/2025 | 2015-16 | [A] M/S DEOKI DEVELOPERS PVT, LTD (PRIVATE LIMITED CO.)
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For Assistant Registran
16-Jan-202
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INCOME TAX APPELLATE TRIBUNAL,

PATNA

CAUSE LIST OF SMC BENCH FOR 21-JANUARY-2026 (WEDNESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEET ID: - GNG-ECRB-ZSA; TIME: - AS PER CONSTITUTION.

Assmt.

Veur Assessee Name

Sr

Appeal Number

Remarks

1 ITA 3/PAT/2025 2017-18 | [A] LEKHRAM PRASAD VERMA

2 | ITA 408/PAT/2025 | 2013-2014 | [A] NEOGROWTH VYAPAAR PRIVATE LIMITED

3 | ITA 416/PAT/2025 | 2021-22 | [A] PRABHAT RANJAN

4 | ITA 424/PAT/2025 | 2016-17 [A] NISHA THAKUR

5 | ITA 425/PAT/2025 | 2017-18 [A] NISHA THAKUR

For Assistant Registrar
16-Jan-202




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 22-JANUARY-2026 (THURSDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEET ID: - GNG-ECRB-ZSA; TIME: - AS PER CONSTITUTION.

Assmt.

Sr Year

Appeal Number Assessee Name Remarks

1 | ITA 566/PAT/2024 | 2019-2020 [A] PRADEEP KUMAR

2 | ITA 567/PAT/2024 | 2022-2023 [A] PRADEEP KUMAR

3 | ITA 309/PAT/2025 | 2021-22 [A] PRADEEP KUMAR

4 | ITA 310/PAT/2025 | 2023-24 [A] PRADEEP KUMAR
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For Assistant Registran]
16-Jan-2026




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 19-JANUARY-2026 (MONDAY)

BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

PART HEARD MATTERS
Virtual Hearing
GOOGLE MEET ID: - RON-RRQO-ANT; TIME: - AFTER COMPLETION OF REGULAR HEARING OF KOLKATA
BENCHES.
Sri Appeal Number Agz:],.t Assessce Bench |Remarks
1 ITA | 323 | PAT | 2025 201%_}8- [A] RAJESH AGRAWAL DB
2019- .
2 ITA | 324 | PAT | 2025 20 [A] RAJESH AGRAWAL DB
3| 1A | 325 | PAT | 2025 | 29207 | 1] RAsESH AGRAWAL DB
2021-
4 ITA | 326 | PAT | 2025 79 [A] RAJESH AGRAWAL DB
anae | 2022- | 4 A
5 | ITA | 327 | PAT | 2025 53 |[A] RAJESH AGRAWAL DB
s - 2023- |, N
6 | ITA | 328 | PAT | 2025 24 |[A] RAJESH AGRAWAL DB
5| 2018- ”
7 ITA | 399 | PAT | 2025 19 [D] RAJESH AGRAWAL DB
: < | 2019-
8 ITA | 400 | PAT | 2025 20 [D] RAJESH AGRAWAL DB
~AE 2020' " b A
9 ITA | 401 | PAT | 2025 21 [D] RAJESH AGRAWAL DB
, | 3071 .
10 ITA | 402 | PAT | 2025 22 [D] RAJESH AGRAWAL DB
1 : e | 2022- el :
11 ITA | 403 | PAT | 2025 23 [D] RAJESH AGRAWAL DB
. s | 2023- |- b
12 ITA | 404 | PAT | 2025 24 [D] RAJESH AGRAWAL DB
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For Assistant Registrar
16-Jan-2026



